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Forest Department

E-EXPRESSION OF INTEREST NOTIFICATION

No. E& TW3-765/2017. 3rd March 2017.

Separate online expression of interest is invited from
eligible organisationsg/individuals for the work mentioned
below. The organisations bidding/providing expression of
interest is bound to comply with the terms and conditions
in force, besides the conditions that will be framed by the
Government in future in connection with this expression
of interest. Expression of interest documents
and schedules are available in the website:
www.etenders.kerala.gov.in. For Submission of Expression
of Interests visit the website www.etenders.kerala.gov.in.

All bid/expression of interest documents are to be
submitted online only and in the designated online cover (s)/
envelope (s) on the www.etenders.kerala.gov.in website
and expression of interests submitted manually/through
post will not be entertained. Late expression of interests
will not be accepted.

Expression of interests/bid received online without
the scanned copies of relevant documents, will not be
considered and shall be summarily rejected. Any further
clarification on this expression of interest can be obtained
from NIC/the tender Helpdesk number available in
the www.etenders.kerala.gov.in website and from the
Office of the AddI. Principal Chief Conservator of
Forests (E& TW) Forest Headquarters, Vazhuthacaud,
Thiruvananthapuram-695 014 during the office hours
(Ph. No. 0471-337519).

Technical bid shall be submitted in their respective
designated online covers. The Forest Department will not
be responsible for any inconvenience or loss to the
Bidder while uploading/downloading the bid.

The list of successful organisation/individuals based
on the technical bid of expression of interest and
subsequent presentation before a technical committee on
7-4-2017 will be published in www. forest. kerala.gov.in on
16-4-2017. A limited e-tender will follow in which only the
organisations listed as qualified in the published list can
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participate. The technical bid and financial bid will be
marked out of a total of 100. 70% will be given for
presentation, previous experience and CV and 30% for
financial quotation as per cost evaluation under Combined
Quality cum Cost Base System (CQCCBS) given by
Ministry of Finance, Government of India. The firm/
organisation/individual scoring the maximum in the
combined scores will be awarded the contract and should
execute an agreement in the prescribed format in a stamp
paper worth = 200. The undersigned reserves all rights
for cancelling any work at any time without further
intimation. All the prevailing conditions are applicable for
this expression of interest also. Details of expression of
interest are furnished below.

Expression of interest No. and Name of Work —
1/2016-17—Assessment of Carrying Capacity of Selected
Eco-Tourism Sites in Kerala

Security amount—210% of contract value (PAC).

Date from which expression of interest form will be
available in the website—22-3-2017.

Date and time up to which expression of interests
will be received—29-3-2017, 3 p. m.

Date and time of opening of expression of interest—
30-3-2017, 2 p. m.

Period for completion—6 months.

Further details can be had from the office of the
Addl. Principal Chief Conservator of Forest (E&TW)
during the office hours.

Forest Headquarters, (=)
Vazhuthacaud, Additional Principal Chief
Thiruvananthapuram. Conservator of Foregs (E & TW).
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No. PA3-4802/2015. 27th February 2017.

It is hereby notified for the general information
of the public that the sale of Departmental Jeep
KL-02 H-7988 of this office was put forth for e-auction
on 4-4-2017 (Alternate date 11-4-2017). Those who have
registered as bidders in MSTC can participate in the
e-auction. Details of e-auction sale will be available from
the website of MSTC www.mstcecommerce.com or shall be
available from this office (Phone No. 0475-2222621).

Regigration No. of Vehide—KL 02 H 7988 Mahindra Jeep
Mode—1999.

Engine No./Chasis No.—DY 101039/CL500
MD14VYDY 101039

EMD—" 2,000.

Place where the vehicle is located—Pathanapuram
Range Forest Office Compound.

The e-auction will be conducted as per the directions
and conditions in Order No0.QR-2182/15 dated
13-5-2016 of the Chief Conservator of Forests (Southern
Circle), Kollam and other rules in force. The undersigned
reserves the right to alter or to cancel the
e-auction of the vehicle without further notice. EMD
amount of ~ 2,000 can be remitted through online
payment system to MSTC by 5 p. m. on the previous
day of the e-auction. The bidder registration number
has to be mentioned while remitting the EMD. Only
the registered bidders who will submit the EMD will
be permitted to participate in the e-auction.

CONDITIONS

1 The intending bidders should satisfy themselves
about the condition of the vehicle put up for
e-auction with the prior permission of the
undersigned and no complaints will be entertained
after the e-auction.

2. If the R. C. Book of the vehicle is not available it is
up to the bidder himself to obtain the duplicate
R. C. Book at his own cost.

3. All the conditions of e-auction in Forest Department
prevailing at the time will be applicable to this
e-auction also.

4. All the conditions and procedures of e-auction
issued by MSTC from time to time will be applicable
to this auction also.

5. The successful bidder should pay 35% of the bid
value after adjusting the EMD already remitted,
within 7 working days on receipt of confirmation of
the e-auction. The mode of payment is through
e-Treasury of Government of Kerala or Demand Draft
(DD) drawn in favour of Divisional Forest Officer,
Punalur payable at State Bank of Travancore,
Punalur Branch or by cash in Sub Treasury, Punalur.
If any amount is charged by Bank for clearing the
Demand Draft, the same shall be borne by the
bidder himself.

6. If any modifications or changes in the conditions
of e-auction are intimated by the Chief Conservator
of Forests, Southern Circle, Kollam that will aso be
applicable to this e-auction and will be informed to
the bidder before e-auction. The undersigned
reserves the right to alter or cancel the e-auction
without further notice.

7. Further details regarding the e-auction can be had
from the office of the Divisional Forest Office,
Punalur, Kollam District, Kerala State.

E-mall : dfo-pnirfor@kerdagov.in

Telephone No.  0475-2222621.

|. SpHEEQ IFS,
Divisional Forest Officer
(For and on behaf of
the Governor of Kerda).

Divisiona Forest Office,
Punalur Division,
Punalur.
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eTENDER NOTICE
[No. 18-2016-17 to 21/2016-17)

No. PC1-139/2017. 27th February 2017.

Online tenders are invited from reputed firms for the "Supply, Installation, Testing and Commissioning of Solar
Fencing" for use in Kerala Forest Department by the Chief Executive Officer, Punalur FDA/The Divisiona Forest Officer,
Punalur. The Solar Fencing should conform to the technical standard and specifications detailed in Annexure A
attached to this notice. Tender documents, schedules and conditions are available in the website:
www.etenders.kerala.gov.in. The Earnest Money Deposit and tender fee should be submitted through the Internet online
banking of SBT or through NEFT for other Banks.

All bid/ tender documents are to be submitted online only and in the designated Online cover(s)/envdope(s) on the
www.etenders.kerala.gov.in. website and tenders submitted manually/through post will not be entertained. Late tenders will
not be accepted.

SCHEDULE
s. Tender No. and Length in PC  EMD Te”dlerd',:ee Period of
No. Name of Work Kilometre  (* in |akhs) - (excluding oy etion
(approx.) VAT)

1 18/2016-17—Supply, Installation, Testing 8.00 17.38 43500 5,000 &0
and Commissioning of Solar Fencing from days
Neduvannoorkadavu to Kalamkunnu
Pallamvetty in Kalamkunnu Section of
Ancha Range during 2016-17

2 19/2016-17—Supply, Installation, Testing 200 441 11,100 a0 0
and Commissioning of Solar Fencing from days
Poombara Colony to Neduvannoorkadavu
in Kalamkunnu Section of Anchal
Range during 2016-17

3 20/2016-17—Supply, Installation, Testing 150 360 9,000 ™0 0
and Commissioning of Solar Fencing from days
Technical High School Junction to
Ambalakkadavu in Kulathupuzha Section
of Anchal Range during 2016-17

4 21/2016-17—Supply, Installation, Testing 4.00 875 21,900 1,800 45
and Commissioning of Solar Fencing from days

Kandanchira to Technical High School
Junction in Kulathupuzha Section of
Ancha Range during 2016-17

Mode of Payment—Online.

Place to be delivered—Punalur.

Date and time from which the tender will be available in the website—20-3-2017, 12 Noon.
Last date and time for receipt of tender (Closing of tender)—5-4-2017, 5 p. m.

Tender opening date and time—12-4-2017, 2.30 p. m.

The length in kilometers mentioned above is approximate. The KFD will be at liberty to increase or decrease the
length/work to be done or may decide not to execute the work at all.
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Online tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth
* 200. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement, will not be
considered and shall be summarily rejected. Any further clarification on this tender can be obtained from NIC/the
e-tender Helpdesk number available in the www.etenders.kerala.gov.in website and from the office of the CEO Punalur
FDA & DFO Punaur during the office hours. The details regarding e-Payment (Bidder’s Bank Account No. where he/she
is having core banking facility and email id) should be submitted along with the tender. Tenders without these details will
not be accepted. Technical bid and financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/
downloading the bid.

The rate/kilometre and the rate for annual maintenance contract beyond the warranty period of five years are also
to be quoted.

ANNEXURE-'A"

General Technical Specifications

Description Specification Remarks Yes/No
(Base Units) (Please specify if better
technical specification
is quoted)
@ @ ©) @
Energizer  Should be Battery Operated. Switch to high, 1 Must confirm to al National Yes/No
medium and low power settings. Solar panel and International Standards
option to recharge 12-Volt battery. Full and of safety and should not be
reduced power output terminal. fetd to human and animal life.
Should operate at one/different fences
independently.
Should be capable to energize the length 2 Registration of the firm in
of fence upto 3 Km. Should be suitable any Govt. Depts. (Like
for other requirements of the work. Directorate Generd of Supplies
Operating voltage a 50 K load-10 Kv Maximum. and Disposals etc.) will be
Other parameters with 1 K Load preferred.

Operating voltage - 6.0 -8.0 KV. -At High setting
O/p energy—3.5 J minimum - At High setting
Peak current—7.0 - 8.0 Amps. - At High setting
RMS Current—2.4-2.8 Amps. - At High setting
Output Charge—1.0-1.4 milli-Cal. - At High sdtting

Fib. Energy—3.5 -4.5 MCA - At High setting
Pulse duration—0.01- 3 mill-sec.

Pulse interval—1.1- 1.4 sec.

Solar PV 37 Watts, 12 Volts rating with minimum 10 Must be of CEL /BHEL/
Modules years warrantee against manufacturing defects. REIL/TATA BP Make
Module MS angle, strips and pole 50 NB. Hot dip To suit PV module
stand with galvanized to minimum of 30 microns zinc
post coating thickness. Tilted to 15 degrees.
To be grouted properly
Battery 12 Volts, 120 Ah low maintenance battery Must be of Exide/Kirlosker/
with 2 year guarantee Union make
Lightening Must be capable of diverting stray lightening. With proper earthling system
driverter kit The diverter assembly must be adjustable for
spark gaps.

Adequate earthling to be provided.
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Housing Made of 16 gauges Gl sheet, painted and Should be capable of housing
box with fixed on 100 NB, class B pipe and must be battery and energizer.
post grouted
Accessories
Earthing Must contain earth mixture capable of Should be capable of providing Yes/No
system retaining moisture.8-mm. Diameter sainless proper earthiling to the system
steel rod, non rusting quality of atleast
4 feet length
Strain Strain insulator must be of Polycarbonate UV dabilized & Rain water (Please specify
insulators  material and should withstand 15 KV run-off should be provided if better technical
voltages on the insulator specification is
quoted)
PP Red Must be of virgin plastic material UV gabhilized.
Insulators  Polypropylene or equivalent High tensile
High Tensil 2.5 mm. wire dia. High tensile wire with To be guaranteed for
wire minimum of 230-300 gms./sq.m zinc coated more than 5 years
thickness. UTS 140.5kg/mm2, Break strength
of 740 kgs. Zn purity above 99%.
14 gauge 14 gauge wires for binding insulators High quality zinc coating
wires
Wire In suit tighteners for proper tensioning of
tighteners  wires should be made from Al-alloy
non-rusting quality
Tension Spring steel capable of taking
springs compression loads. Galvanized.
Joint Positive locking mechanism. Zinc
clamps coating of more than 25 microns.
Warning Polyethylene plastic with statutory Yellow with black letter
sgn boards  colour and signs in local language
Lead out Must be double insulated withstanding For under gate and base
cable 15 KV voltages. Inner core wire must be unit connection
hot dip galvanized.
Rope gate  Sed rope with handle and spring assembly. Length of rope to suit
kit Handle made of polyethylene gate width
Tool kit Should contain: Wire tightener handle,
Twisting tool, Pliers, Double ended
spanner for clamp tightening
Drop chain  12.5 mm loop size (of 12 gauge M. SWire) For rivers and streams
Flood gate Should be capable of automatically To be used in conjunction
controller  cut off the current in the drop with drop chains

chains, in case of floods
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@ @ ©) @
Cut out Should be temper proof- & capable of Provision for switching off
switch withstanding high voltage from energizer the power, of a section of the
fence by using a removable
key should be made.
Elephants 2.5 mm dia galvanized iron wire and For protection of posts
toupees G. |. Clamps should be used from elephants
Posts
Section/ 50 NB Class ‘B’ pipe-8.5 feet long Hot dip
Corner/End/  galvanized to more than 60 microns. Stay Yes/No
Pull through  support 25-mm. diameters with brackets dso
posts hot dip galvanized. Must include fasteners.
Posts must be grouted 1.5 feet in 2x2x2
feet 9ze PC.C. in 1:24 cement sand & Sone
ballast.
Intermediate  more than 60 microns galvanized (Please specify
posts T’ section post 8.5 feet long 25%x25x3 mm., if better technical
to be inserted 1.5 feet in ground specification is
guoted)
Testers
Digita must display fence voltage digitally upto Yes/No
voltmeter 12 kv only. Made of non-shocking plastic
Xenon flash  Capable of flashing with each pulse to monitor (Please specify
tube the fence. Must be visible from a distance if better technical
of 1000m specification is
guoted)
Neon tester Neon light measuring the fence for excellent,

very good, good and poor marking

Other General Technical Requirements

The tenderer firm shall have—

1 IS0 certification for “Design, manufacture, install, maintaining the power fence for animal control”.

2 Test report from any Govt. test laboratory to confirm the required technical specification of the energizer.

Test reports from any reputed test laboratory to confirm the required technical specification of other major
components.

Punalur.

(Attach the attested photocopies of all the above documents)

265

(Sd)

Chief Executive Officer of FDA Punalur &
The Divisional Forest Officer.
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No. PL2-4574/2016. 1st March 2017.

It is hereby notified that Teak Poles collected from final felling area of 1952 Teak Plantation at Ayiranallor, Acacia
butt end collected from 2000 Mokka and 2003 Panayam Bit | & I, 2002 Cherukara Acacia Plantation, Kalamkunnu Section,
2003 Kadamancodu Acacia Plantation, Kulathupuzha Section, 2005 Kadamancodu Acacia Plantation, Kulathupuzha
Section, 2000 Canal Bdlt, Acacia Plantation, Ayiranallor, 2002 Ozhukupara Acacia plantation Madathara in Anchal Range of
Punalur Division will be sold through e-Auction shown in the schedule, by the Divisiona Forest Officer, Punalur or any
officer authorized by him, subject to the conditions published in Kerala Gazette No. 43 Vol. Il dated
4-11-2014 vide Notification No. Pro. (4) 26243/13 dated 17-10-2014 of the Additional Principal Chief Conservator of
Forests (P), Thiruvananthapuram and other conditions prevalent in the Forest Department. Teak timber and poles included
in schedule will be sold at the risk and loss of the original bidder, M/s Travancore Timbers, Mongam, Malappuram.
Those who wish to participate have to remit an amount of ~ 25,000 for teak poles and = 25,000 for acacia butt end as
EMD as e-payment before the e-auction through Divisional Forest Officer, Punalur. Successful bidders will have to remit
35% of the bid amount on the e-auction itself through e-payment. Successful bidders will have to remit the
balance value, VAT, Forest Development Tax, Income Tax and such other taxes that are prevailing at the time of e-auction
within the stipulated time limit.

e-Auction documents and connected records are available in the website: www.mstcecommerce.com. The Earnest
Money Deposit should be submitted on e-payment/e-treasury/demand draft/MSTC through the internet online Banking
of SBT or through NEFT for other banks. For submission of e-auction visit the website: www.mstcecommerce.com. All
bids/e-auction documents are to be submitted online only and in the designated online cover(s)/envelope(s) on the
www.mstcecommerce.com. Website and e-auction documents submitted manually/through post will not be entertained.

Online e-auction/bids are to be accompanied with relevant documents. E-auction/bids received online without the
scanned copies of relevant documents will not be considered and shall be summarily rejected. Any further clarification
on this e-auction can be obtained from NIC/the e-auction Helpdesk number available in the www.mstcecommerce.com
website and from the office of the Divisional Forest Officer, Punalur during the office hours. The details regarding
e-payment (Bidder’'s Bank Account Number where he/she is having core banking facility and e-mail 1D) should be
submitted along with the e-auction documents. E-auction documents without these details will not be accepted.
Technica bid and financial bid shall be submitted in their respective designated online covers. The Forest Department will
not be responsible for any inconvenience or loss to the Bidder while uploading/downloading the bid.

The bidders who wish to participate in the e-auction should produce a certificate showing the permanent address
and signature of the bidders duly attested by the concerned Village Officer, or any other approved identity documents
along with the EMD through online. Those who do not produce any approved Identity Card or Certificate will not be
eligible to participate in the e-auction.

Intending persons may ensure the quantity and quality of materials put up for e-auction before the commencement
of the same and no complaints will be entertained after the e-auction. In case any Government Department requires any
of the materials put up for the e-auction, the quantity remaining after their selection only will be re-auctioned. The
quantity that may become ready for sale after the publication of this notification will also be included in the e-auction.
Any further notification to the sale conditions that may be issued by the Government after the issuance of this
notification will also be applicable to this e-auction. The unsold materials in the e-auction will be re-auctioned.

Further details and information can be had from this office or the concerned Range Office, Anchal during the
working hours.

SCHEDULE
' Name of Plantati Name of i tit Vol. in
No. Range ame of Plantation Dumping site Species Quantity cum.
@ @ 3 @ © © ™
1 Anchal 1952 Teak Plantation, Mool akkayam Teak Poles IIC 50 Nos. 59 m3
Ayiranalloor Dumping Depot (1 lot)
(Fina Felling) Teak Poles Il 100 Nos. 71md
(1 lots)
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@ @ €] @ © © ™
2 Anchal 2000 Mokka Acacia Aanakuthimavu Acacia 33 Nos. 4923 m®
auriculiformis Dumping Depot Buttend (1 lot)
Plantation

3 . 2003 Panayam Acacia Panayam Acacia 5 Nos. 0554 m®
auriculiformis Dumping Depot Buttend (1 lot)
Plantation

4 . 2002 Cherukara Cherukara Acacia 4lot 16736 m’
Acacia Plantation, Dumping Depot Buttend
Kaamkunnu Section

5 ., 2003 Kadamancodu Kulathupuzha Acacia 5lot 2749 m’
Acacia Plantation, Section Buttend
Kulathupuzha Section Head qarters

Dumping Depot

6 . 2005 Kadamancodu K adamancodu Acacia 7lot 33425 n®
Acacia Plantation, Dumping Depot Buttend
Kulathupuzha Section

7 ., 2000 Cand Bdlt, Moolakkayam Acacia 5 lot 9.85 m*
Acacia Plantation, Dumping Depot Buttend
Ayiranallor

8 ., 2002 Ozhukupara Vattavila Acecia 4lot 23175 m°
Acacia Plantation, Dumping Depot Buttend
Madathara Ozhukupara Acacia 6lot 26517 m?

Dumping Depot Buttend

Date of e-auction—29-3-2017.
Total lots presented for sale—35 lots.
Date from which the e-auction notification and relevant documents will be available in the website—15-3-2017.
Earnest Money Deposit—
Acacia Buttend— " 25,000.
Tesk Poles— ~ 25,000.
The e-auction will be knocked down in the name of the highest bidders.

Those who are interested to participate in the e-auction should be registered should have registered buyer
online with MSTC limited, Bangalore. Conditions for e-auction will be available a the website www.mstcecommerce.com.
Telephone No.—Divisional Forest Office, Punalur—0475 2222621.
Range Forest Office, Anchal—0475 2270100.

|. SioHEEQ IFS,

Divisional Forest Office,
Punalur.

Divisional Forest Officer, Punalur.
(For and on behalf of the Governor of Kerala).
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No. A2-3176/2016. 9th February 2017.

It is hereby notified that Teak Timer IV, Teak Timber below 60 & Teak Poles, collected from find thinning of 1974
Teak Plantation Kanayar in Kanayar Range Teak and Timber IV, Teak Poles I1l, and Jungle Wood Fire Wood from
1953 TP Kambiline Bit-2 of Achencovil Division will be sold through e-Auction shown in the schedule by M/s MSTC,
Ltd, Bangalore, subject to the conditions published by the M/s MSTC, Ltd. in Kerala Gazette No. 49,
Vol. IV dated 15-12-2015 vide Notification No. Pro.(4) 26243/13, dated 21-11-2015 of the Additional Principal Chief
Conservator of Forests (P) Thiruvananthapuram and other conditions prevalent in the Forest Department. Besides the
guantity shown in the schedule, the quantity if any delivered to dumping sites before the date of e-Auction and that
could be lotted immediately before the e-auction will also be placed in the e-auction. Those who wish to participate in
the e-auction have to remit EMD as shown in the schedule as e-payment before the e-auction through MSTC Limited.
Successful bidders will have to remit 35% of the bid amount on the e-auction date itself through e-payment. Successful
bidders aso have to remit the Balance value, VAT, Forest Development Tax, Income Tax and such other as taxes that are
prevailing at the time of e-auction within the stipulated time limit.
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e-Auction documents and connected records are available in the website: www.mstcecommerce.com.
The Earnest Money Deposit should be submitted on e-payment/e-treasury/demand draft/MSTC through the internet online
banking of SBT or through NEFT for other Banks. For submission of e-auction visit the website : www.mstcecommerce.com.
All bids/e-auction documents are to be submitted online only and in the designated online cover(s)/envelope(s) on the
www.mstcecommerce.com. The e-auction documents submitted manually/through post will not be entertained.

Online e-Auction/bids are to be accompanied with relevant documents. e-Auction/bids received online without the
scanned copies of relevant documents will not be considered and shall be summarily rejected. Any further clarification on
this e-Auction can be obtained from NIC/the e-Auction Helpdesk number available in the Website
www.mstcecommerce.com. and from the office of the Divisional Forest Officer, Achencovil during the office hours. The
details regarding e-Payment (Bidder's Bank Account Number where he/she is having core banking facility and Email 1D)
should be submitted along with the e-Auction documents. e-Auction documents without these details will not be accepted.
Technica bid and financial bid shall be submitted in their respective designated online covers. The Forest Department will
not be responsible for any inconvenience or loss to the Bidder while uploading/downloading the bid.

The bidders who wish to participate in the e-auction should produce a certificate showing the permanent address
and signature of the bidders duly attested by the concerned Village Officer or any other approved identity documents
along with the EMD through online. Those who do not produce any approved Identity Card or Certificate will not be
eligible to participate in the e-auction.

Intending persons may ensure the quantity and quality of materials put up for e-auction before the commencement
of the same and no complaints will be entertained after the e-auction. In case any Govt. Department requires any of the
materials put up for the e-auction, the quantity remaining after their selection only will be re-auctioned. The quantity that
may become ready for sale after the publication of this notification will also be included in the e-auction. Any further
notification to the sale conditions that may be issued by the Government after the issuance of this notification will also be
applicable to this e-auction. The unsold materials in the e-auction will be re-auctioned.

Further details and information can be had from this office or the concerned Range Offices, Achencovil and
Kanayar during the working hours.

SCHEDULE
9. Range Name of Plantation Name of Species Quantity Remarks
No. Dumping site and Class
1 Kanayar 1974 TP Kanayar 1968 Rose wood Teak timber 812 x 38 Lots
Bit-1 Plantation v 153.048 M®
Teak Timber 115 x 7.257 02 Lots
below 60 M3
Teak poles Il 1787 Nos. 36 Lot
Teak poles Il 3031 Nos. 31 Lots
Teak poles IV 2325 Nos. 12 Lots
Teak poles V 1865 Nos. 05 Lots
2 Achencovil 1953 TP Pallimundan Teak timber 30 x 5505 02 Lots
Kamhiling, Bit-2 Dumping Depot v M3
Teak poles 111 100 Nos. 01 Lot
Jungle wood 27.85 MT 03 Lots
Fire Wood

Earnest Money Deposit :
Timber—" 50,000.
Teak poles—" 20,000.
JWFW
272



21st MARcH 2017] FOREST DEPARTMENT 317

Date of e-auction —12-4-2017 & 15-4-2017.
The e-auction will be knocked down in the name of the highest bidders.

Those who are interested to participate in the e-auction should be registered buyer online with MSTC Limited,
Bangalore. Conditions for e-auction will be available at the website www.mstcecommerce.com.

Telephone No. : Divisiona Forest Office, Achencovil—0475-2342315
Range Forest Office, Kanayar—0475-2342532
Range Forest Office, Achencovil—0475-2343530

Office of the Divisionad Forest Officer, (=)
Achencovil Division, Divisional Forest Officer.
Achencovil. (For and on behaf of the Governor of Kerala)
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mlomBalyo -
COBF ®SIBHUB—  50,000.
aglmo @Sleud— 25,000,
GO ¢, milaly, al0$00 allos— " 20,000.
m-celel OO —4-4-2017.
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M-GRILIOTIAE alOBS)EOIMINaSlENMMAIB MIdo)B af)o. afal. gl. M. eildlgaulend & eeLIMIGE o&lqud §21To)
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)5} @08 allaloeEBwd ¢eoan] awlaladem@d ¢andoqy 60anT1aIV0)OS 0050l EMIGE MIEANO MS)AIOm)2) ]
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awlafleuem@d ¢ano0qy 60an1T0, EHOaT—0468-2242233.

e0lemi ¢ano0qROaNITy, MS)QICM)M)FH—0468-2242459.

No. KNC1-1687/2017. 27th February 2017.

It is hereby notified that Teak timber 1V, JW Timber, Teak Poles and Teak Billets collected from fina felling areas
of 1951 Teak Plantation at Vayakkara in Naduvathumoozhy Rénge of Konni Division will be sold through e-Auction
shown in the schedule, by M/s MSTC Ltd, Bangalore, subject to the conditions published by the M/s MSTA Ltd. and
in the Kerala Gazette No. 36 Vol. IIl, Part 11l dated 16-9-2014, Kerala Gazette No. 43 Vol. I, Part |1l dated 4-11-2014,
Kerala Gazette No. 8, Vol. IV, Part Ill, dated 24-2-2015, Kerda Gazette No. 34, Vol. 1V, Part 111, dated 25-8-2015, Kerala
Gazette No. 40 Vol. IV Part |1l dated 13-10-2015& Kerala Gazette No. 43 Vol. V, Part 11l dated 1-11-2016 and vide
Notification No. Pro. (4) 26243/13, dated 21-11-2015 & 26-9-2016 of the Additional Principal Chief Conservator of Forests
(P), Thiruvananthapuram and other conditions prevalent in the Forest Department. Besides the quantity shown in the
schedule, the quantity if any delivered to dumping sites before the date of e-Auction and that could be lotted
immediately before the e-auction will aso be placed in the e-Auction. EMD can be remitted through e-treasury till 6 p. m.
on the previous day of the acution. The buyer registraton number has to be mentioned while paying the EMD for the
benefit of the bidders who are not well versed with online transactions. Divisional Forest Officer, Konni will accept EMD
in the form of Demand Draft payable at any Nationalized Bank drawn in favour of Divisional Forest Officer, Konni
concerned, as was done in the old system, till 2 p. m. on the previous day of auction. Successful bidders will have to
remit 35% of the bid amount on the e-Auction date itself through e-payment. Successful bidders will also have to remit
the balance value, VAT, Forest Development Tax, Income Tax and such other taxes that are prevailing at the time of
e-auction within the stipulated time limit.

e-Auction documents and connected records are available in the website www.mstcecommerce.com. For submission
of e-auction visit the website www.mstcecommerce.com. All bids/e-Auction documents are to be submitted online only and
in the designated online cover(s)/envelope (s) on www.mstcecommerce.com. The e-auction documents submitted manually/
through post will not be entertained.

Online e-Auction/bids are to be accompanied with relevant documents. E-Auction/bids received online without
the scanned copies of relevant documents will not be considered and shall be summarily rejected. Any further
clarification on this e-Auction can be obtained from NIC/the e-Auction Helpdesk number available in the website
www.mstcecommerce.com. and from the office of the Divisional Forest Officer, Konni/Range Office Naduvathumoozhy
during the office hours. The details regarding e-Payment (Bidder’s Bank Account No. where he/she is having core
banking facility and email id) should be submitted along with the e-Auction documents. E-Auction documents without
these details will not be accepted. Technical bid and financial bid shall be submitted in their respective designated online
covers. The Forest Department will not be responsible for any inconvenience or loss to the Bidder while uploading/
downloading the bid.

The bidders who wish to participate in the e-Auction should produce a certificate showing the permanent address
and signature of the bidders duly attested by the concerned Village Officer, or any other approved identity documents
along with the EMD through online. Those who do not produce any approved identity card or certificate will not be
eligible to participate in the e-Auction.
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Intending persons may ensure the quantity and quality of materials put up for e-auction before the commencement
of the same and no complaints will be entertained after the e-Auction. In case any Government Department requires
any of the materials put up for the e-Auction, the quantity remaining after their selection only will be re-auctioned.
The quantity that may become ready for sale after the publication of this notification will also be included in the
e-Auction. Any further natification to the sale conditions that may be issued by the Government after the issuance of this
notification will also be applicable to this e-auction. The unsold materials in the e-Auction will be re-auctioned.

Further details and information can be had from this office or the concerned Range Office, Naduvathumoozhy

during the working hours.

SCHEDULE
S. Range Name _Of Name Of_ Species & Quantity Remarks
No Plantation Dumping Site Class
No bid lots on auction dated 1-9-2016, 27-10-2016 and 6-1-2017
1 = 1951 Tesk Vayakkara Teak Timber IV 139.893m° 43 Lots
§ Plantation, Teak Poles|IC 916 Nos. 19 Lots
S Vayakkara Teak Poles Il 429 Nos. 5 Lots
= Tesk Poles IV 38 Nos. 2 Lots
% Teok Timber
> below 60 cm 22 x 1.986 M3 1 Lot
Tesk Billet IV 60 MT 6 Lots
Jungle Wood Timber
Maruthi 665 x 163.611 M3 23 Lots
Unnam 52 x 12.81 M3 2 Lots
Venteak 66 x 17.308 M3 3 Lots
Mulluvenga 14 x 3316 M* 1 Lot
Poovam 17 x 4355 M3 1 Lot
Karingazha 21 x 5105 M3 1 Lot
Manimaruti 12 x 3.402 M3 1 Lot
Mazhukanjiram 7 x 1.784 M® 1 Lot
Malmpunna 5x 1.37 M*® 1 Lot
Thempavu 8 x 2.037 M*® 1 Lot
M anjakadampu 8 x 2.177 M* 1 Lot
Karavenga 6 x 1423 M*® 1 Lot
Poriyan 4 x 1.006 M3 1 Lot
Vetti 4 x 0.976 M? 1 Lot
Eyyoli 4 x 1.051 M3 1 Lot
Anjili 11 x 3.195 M* 1 Lot
Njaval 4 x 1187 M® 1 Lot
Pulivaka 3 x 0.635 M? 1 Lot
Karimthakara 2 x 0535 M* 1 Lot
Arampuli 1x 0171 M3 1 Lot
Poripoovan 1x 0.342 M3 1 Lot

Earnest Money Deposit :
Teak Timber— " 50,000.
Jungle wood timber— " 25,000.
Teak poles, Billets & Firewood— " 20,000.
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Date of e-auction—4-4-2017.
Date from which the e-auction notification and relevant documents will be available in the website—4-4-2017.
The e-auction will be knocked down in the name of the highest bidders.

Those who are interested to participate in the e-auction should be registered buyer online with MSTC Limited,
Bangalore. Conditions for e-auction will be available at the website www.mstcecommerce.com.

Telephone No. Divisional Forest Office, Konni—0468 2242233.
Range Forest Office, Naduvathumoozhy—0468 2242459.
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M-GRIBIOmIM)o IoWHR0VIClee)0. alldda|MTes alaflg)8s 2T3a|MEBUW nGo@EsleNo TVBEHIE Qld:)ajEU3Es @RYAINDIAMOWS]
QIO)MaldHo GRYO®) HFla))88 9@a|MEBUWE 2I(@ED AllTIHe)HW)BB). COISOMIPLI CROLNHUE MSIN)OHHIMEIGCHn)aN
@lmo@d celeiomImmymyaeo wmilod Wlea|o@Im Wosl GRI0g) 21Y)aN 2o ea@BWBasl Sl m-cealel oo
2UeaS)O] ailledeeM®IVIBles)o.

MS)N@3 QflaeeEsud D B0a01MSled @leamo  G&0aTl, Q6RO 00 2)a ©0Wle10a0TrV):SI@3 aleamo af)elo (adQIR@]
Alainvesglelno  @roIoaMM@Os).

alglée
B0 ool  cmogoDilend ® @3 o N 638 U3 @3] O®1o a3 @80l
mmid Gald @P5l012J@lee)Mm muoelo sDMo (963000) 0120850
o @ ®) ) () ®) @
1 E 1948 al008®Sl 1979 gl all. MOLI00 A0 BOHS 605 x 105.83M° 28 GRIDG)MHUD
% CMBP CMOFo )00 @ @Sl0d
© (@R ©alIs) woenilod) ©6MBO0 MO0 CMHE 344 ag)eno 7 GRISBUR
lealo HODUB
N0 @0 GAID6) 132 af)sRo 2 GRISG)HUD
DO UD
OB S| 89 x 8.998 M3 3 GRI0G)HHUD
(Below 60cm)
coes  enflalg 8.5 MT 2 GRING)HHUB
(Selection)
e  enilely 147.60 MT 15 GRINS)BUB
(Non Selection)
afloss 163.5 MT 17 GRIOG)dUd
@05) ®S1B:0d
201 49 x 7.677 M® 2 GRING)EUD
oMo 11 x 1.841 M3 1 celsg
©QINMEMH 7 x 1.303 M3 1 Gelsg
DB GOIEB 13 X 1.921 M3 1 6elog
HSQO0 29 x 4.971 M? 2 GRIDG)EUD
HHO6BBY 10 x 1.518 M3 1 Gelsg
26120 1% 0.179 M3 1 6elog
B0610109100 1x 0.191 M3 1 6elog
QeImnm 3 x 0.454 M3 1 6elog
GOMI0N] 2 x 0.304 M?® 1 celsg
SHEMOSHIM 4 x 0.682 M® 1 Ge1sg
8
2 gg 2004 ©21MIMOYQI 1970 gl. adl. MILI0 A0 BOH 5 x 0.872M3 1 Gelg
% GBS GMISo (BMOo  H2IMIME)AI @Sl0d
q Msenl§) Wosnilod ©6N200 OO GDHE 12 af)eIpo 1 celnsg
lealo BHODUB
)Mo @O0 BB 72 af)eRo 1 ee1sg
DO UD
MO0 A0 BOHS 501 ag)eRo 3 GRIg)&U3
&9BUB
@REDI0 MAO BOHE 959 af)6ro 3 GRIg)®»HUB

HOBHUB
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Q) (2) ®) © (6 ©) @

3 2004 HSMIYAI00 1970 Q1. all. MOLI0 A0 BOH 29 x 5.062M?3 2 GRIDGUD
e CMP6 GMIF0 (820 OalmImo)ail ©@SlB03
gg MSeAIS) Womilou) ©6MBO0 MO0 G 74 af)eo 2 GRIGIBU
gﬁ afleqa o BOHUB
q @Mo0 MO0 EOAE) 301 ag)sTRo 3 GRINS)&UD
BH9BHUD
MOLI0 MO0 BDH6) 1093 ag)6Rpo 6 GRINS)BUB
950D
@RERI00 MO0 BB 1592 ag)spo 4 GRING)EUD
H9BHUD
COBs) S 1x 0.098 M*® 1 Gelsg

(Below 60cm)

Mlo®(Baljo -
COBF ®SIBHU—  50,000.
aglmo @Sleud— 25,000,
GO ¢, milaly, alo$no allos— " 20,000.
m-celel ®1o—10-4-2017.
0-GRIAl (alD0eMEEBU HAMIOHIVFIES LIGIMOH)M @ IWE—10-4-2017.
M-CRIRINTIT3 afQANo SV DallMNOW @)E CORINASIOMIN GRISIBHON)NS GaldlTd M-GEIRlo MUAl06,|S)OMANMOEN.

M-GRILIODIT alOE:S}HNOMI(Nasle9)aaId MIdo@)@ of)o. ap@V. Gl avl. ellalgalead soem eeeimlcd olqud
9210 ®01EO6eMo. M-celel MINITWMEW afjo. af@V. gl. avl. eiladlgaslead Www.mstcecommerce.com afan ealsnioeavglad
el_y@o6m).

B)5)008 ailaioseswd el Awlallausm@d 6and0qy 60anlTu0)es @0050eIVOIG MleaNd GO @eRI0aj00  af)an]
eolami GanooqY @RYNITV0YNS &HOOJOLIVOTIGE MIGIMO (alalyEm] FlAITLEBSIGE (AT TLVAVOD LIBYROE.

awlafleuem@d ¢anooqy 60an1my, GE:0H—0468-2242233
06w Gan00PROanIay, EHOATH—0468-2342005

®0Wlemi (Sn_DOO(TI)Oo.Dﬂ(TUU, meOOr}dOO—0475—2331199/8547600666
00

No. KNC1-1688/2017. 27th February 2017.

It is hereby notified that Teak timber IV, JW Timber, Tesk Poles and Teak Billets and IWFW collected from the fina
felling areas of 1948 Teak Plantation at Parakkadavu in Konni Range and 1st silvi cultural thinning area of 2004 TP
Kadampupara and 2004 TP Chempanaruvi in Mannarappara Range of Konni Division will be sold through e-Auction
shown in the schedule, by M/s MSTC Ltd., Bangalore, subject to the conditions published by the M/s. MSTA Ltd. and
in the Kerala Gazette No. 36 Val. Ill, Part Ill dated 16-9-2014, Kerala Gazette No. 43 Vol. I, Part |1l dated 4-11-2014,
Kerda Gazette No. 8 Vol. IV Part 11l dated 24-2-2015, Kerala Gazette No. 34 Vol. IV Part I11 dated 25-8-2015, Kerala Gazette
No. 40 Vol. IV Part Il dated 13-10-2015 & Kerda Gazette No. 43 Vol. V, Part |1l dated 1-11-2016 and vide Notification
No. Pro. (4) 26243/13, dated 21-11-2015 & 26-9-2016 of the Additional Principal Chief Conservator of Forests (P),
Thiruvananthapuram and other conditions prevalent in the Forest Department. Besides the quantity shown in the
schedule, the quantity if any delivered to dumping sites before the date of e-Auction and that could be lotted
immediately before the e-Auction will also be placed in the e-Auction. EMD can be remitted through e-treasury till
6 p. m. on the previous day of the acution. The buyer registration number has to be mentioned while paying the EMD for
the benefit of the bidders who are not well versed with online transactions. Divisional Forest Officer, Konni will accept
EMD in the form of Demand Draft payable at any Nationalized Bank drawn in favour of Divisional Forest Officer, Konni
concerned, as was done in the old system, till 2 p. m. on the previous day of auction. Successful bidders will have to
remit 35% of the bid amount on the e-Auction date itself through e-payment. Successful bidders will also have to remit
the balance value, VAT, Forest Development Tax, Income Tax and such other taxes that are prevailing at the time of
e-auction within the stipulated time limit.
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e-Auction documents and connected records are available in the website www.mstcecommerce.com. For submission
of e-Auction vidit the website www.mstcecommerce.com. All bids/e-Auction documents are to be submitted online only and
in the designated online cover(s)/envelope (s) on www.mstcecommerce.com. The e-Auction documents submitted
manually/through post will not be entertained.

Online e-Auction/bids are to be accompanied with relevant documents. E-Auction/bids received online without
the scanned copies of relevant documents will not be considered and shall be summarily rejected. Any further
clarification on this e-Auction can be obtained from NIC/the e-Auction Helpdesk number available in the website
www.mstcecommerce.com and from the office of the Divisional Forest Officer, Konni/Range Office Konni and
Mannarappara during the office hours. The details regarding e-Payment (Bidder’s Bank Account No. where he/she is
having core banking facility and email id) should be submitted along with the e-Auction documents. E-Auction
documents without these details will not be accepted. Technical bid and financial bid shall be submitted in their
respective designated online covers. The Forest Department will not be responsible for any inconvenience or loss to the
Bidder while uploading/downloading the bid.

The bidders who wish to participate in the e-auction should produce a certificate showing the permanent address
and signature of the bidders duly attested by the concerned Village Officer, or any other approved identity documents
along with the EMD through online. Those who do not produce any approved identity card or certificate will not be
eligible to participate in the e-Auction.

Intending persons may ensure the quantity and quality of materials put up for e-auction before the commencement
of the same and no complaints will be entertained after the e-Auction. In case any Government Department requires
any of the materials put up for the e-auction, the quantity remaining after their selection only will be re-Auctioned.
The quantity that may become ready for sale after the publication of this notification will also be included in the
e-auction. Any further notification to the sale conditions that may be issued by the Government after the issuance of this
notification will also be applicable to this e-auction. The unsold materials in the e-auction will be re-auctioned.

Further details and information can be had from this office or the concerned Range Office, Konni and
Mannarappara during the working hours.

SCHEDULE
oo % plantation Duping Site e Quantity Rermarks
@ @ € @ ©® © @
1 = 1948 Teak 1979 Teak Teak Timber 1V 605 x 105.83M° 28 Lots
é Plantation, Plantation, Teak Poles11C 344 Nos. 7 Lots
Parakkadavu Kummannoor Teak Poles Il1 132 Nos. 2 Lots
Teak Timber 89 x 8.998 M*® 3 Lots
below 60 cm
Tesk Billet 85 MT 2 Lots
selection
Teak Billet 147.60 MT 15 Lots
non selection
JWFW 1635 MT 17 Lots
Jungle Wood Timber
Maruthi 49 x 7677 M* 2 Lots
Unnam 11 x 1.841 M3 1 Lot
Venteak 7 x 1.303 M* 1 Lot
Mulluvenga 13 x 1.921 M3 1 Lot
Kadamaram 29 x 4971 M3 2 Lots
Karingazha 10 x 1.518 M3 1 Lot
Manimaruti 1 x 0179 M3 1 Lot
Kanjiram 1 x 0.191 M3 1 Lot
Malmpunna 3 x 0454 M® 1 Lot
Thempavu 2 x 0.304 M* 1 Lot
Kanikonna 4 x 0.682 M* 1 Lot
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@ @ € @ © © ™
2 g 2004 Tesk 1970 Tesk Tesk Timber IV 5 x 0.872M° 1 Lot
§ Plantation, Plantation, Teak PolesIC 12 Nos. 1Lot
8 Chempanaruvi Chempanaruvi Teak Poles 111 72 Nos. 1 Lot
5 Teak Poles IV 501 Nos. 3 Lots
Teak Poles V 959 Nos. 3 Lots
3 g 2004 Tesk 1970 Tesk Tesk Timber IV 29 x 5062M° 2 Lots
% Plantation, Plantation, Teak PolesIC 74 Nos. 2 Lots
E Kadampupara Chempanaruvi Teak Poles Il 301 Nos. 3 Lots
: Teak Poles IV 1093 Nos 6 Lots
Teak Poles V 1592 Nos. 4 Lots
Teak Timber 1 x 0.098 M3 1 Lot
below 60 cm

Earnest Money Deposit :
Teak Timber— " 50,000.
Jungle wood timber—" 25,000.

Teak poles, Billets & Firewood— " 20,000.

Date of e-auction—10-4-2017.

Date from which the e-auction notification and relevant documents will be available in the website—10-4-2017.

The e-auction will be knocked down in the name of the highest bidders.

Those who are interested to participate in the e-auction should be registered buyer online with MSTC Limited,
Bangalore. Conditions for e-auction will be available at the website www.mstcecommerce.com.

Telephone No. Divisional Forest Office, Konni—0468 2242233.
Range Forest Office, Konni—0468 2342005.

Range Forest Office, Mannarappara—0475 2331199
Mob : 8547600666

Office of the Divisiond

S. G. MAHESHKUMAR, |FS,
Divisional Forest Officer.
(For and on behalf of the Governor of Kerala)

Forest Officer,
Konni.
A1092J0@d  awlailaad
D-330210M alOMV0
[maud 5/2016-17]
mMUB uil-4165/2016. 2017 20@a] 7.

CH08 NAUBIMAEHH) ] Q109 2Jo@d wlall s m1ad
®00¢ GalBOWIBILNIN (AIAIBOTEE CHOB HAIOM)AIACIV)
Qd)aflod o=Hlqud ©2100lg)ss Wil CRONIMWBS B00)
®0@dl@3 Mo A0$ajo@d alailatem@d Gandoqy 6oanlaud
BOMIOHRING BACLINTV)HUE M-OSMEBA MGEIM SH6MIHnaN).
33221 M}H»O@ alMoald)afled mlelallenssmio AVEH9OE
G0N 1@8 (aloenIelyODICE Hd06ME) A0} @AW  af)Lld
MINITW M HBjo DOO QAULAUTUNHSB)o aloLl8H0ad eIORD Y
R0EOsM.  BARIMS (AIR0MEBBBe BACLIMY HaHWYIB)HS)0
www.etenders.kerala.gov.in  ogan e ainieemqlcd
eigymoem. 3deamlemonsiajo AVadafles)am @l m)ss
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oigle
2 (eI OTIVOS Gald)o mlem3alo
i3 @RSH:O3 @)HW)o >

1 @Ologfigg]l am quoodusm quallelwlcd
0q]S)n @P@0a{I8g] aills;mls; aealogled
a)0)euM20B6)88 csOTRIGlOnd eTVlIGIE:

S0, M1B2mO6Mo—2016-17—  5,65,000 14,200

2 @poloqaflsg]l  eodlimiloel 2080¢QE]
800103 B0) HYOMi eaulend mIdemoemo—

2016-17—  12,00,000 30,000

3 09ap@d  eovlaeiloel  BISEHVOD B0)
&Joml oauwlond mMIBamoeMo—2016-17—

12,00,000 30,000

4 caos8Id eodlemiloal aulaim:)sSlvicd 80)
S3oml Hauwlod mMIBaA06Mo—2016-17—
12,00,000 30,000

5  GaHO8WOA oo lemiloel m1enqeloo

(c22aIz8))0Iad B0} @M  auwlemd

MmB3eM06Mmo—2016-17—  12,00,000 30,000

6 2108 ooUlemiloel  &)me)dcasled  80)
&Joml oauwlond mMIBam0eMo—2016-17—
12,00,000 30,000
7 210@q] eoUlemiloel a$ajoellcd  B0)

nafleid eodegdmilond mldemosmo—

2016-17—  44,50,000 50,000

Bdeeloay (aldoem omlo®@ alel— (Gamaud 1-m
1,200 + mog, (HOMMIB 2 MO@ 6 AUNO 1,800 +

Qpg, (HAMMIA 7-0 6,700 + QI0Q.

9SEMRA@ GaNd0o HANIPHIVGIEE LIBYA0GIN @ TRGIW)o

ToaWalo—28-3-2017, 1 @6ml.

6semrd aurle:clee)am ®1@IW)e TVAWAl)o—3-4-2017,
5 memlaleo.

©SaMm@ ®MOHNMM ®TVGIWIo TLVAWANo—7-4-2017,
11 o6l

®000)H00O0 KO —(HAMMUG 1 M)OT 6 QAU
A, B, C& D, womaud 7-a5 A, B & C.

Ll O] ©210 @)D IBCHNEME B0L10 AU UWT—(BHaMaIA
1-0) 30 BlAIavo, (HAMMIG 2 M®@ 6 QAUOO 3 MOAVo,
(BAMMIA 7-0) 8 @OMVo.

®)5)®@8 ailaloeEBud a109ajocd wlalleuem@d Ganooqy
80a01TV0)9S  0040210EMIE3 MWlM)o (GandeM 0480-2701713)

(1Ol ElAUaLEBSIG3 (O] MVAQOY LIBYA06NT).
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[No. 5/2016-17] SCHEDULE

g. Name of work with E. M. D.
Estimate Amount

No. D-4165/2016. 7th March 2017.

The Divisional Forest Officer, Vazhachal Division for
and on behalf of Governer of Kerala invites online
tenders from Registered bidders having a valid and active

1 Congtruction of a septic tank for men’s
toilet at Athirappilly in Charpa Range

registration with PWD for the following work. The during 2016-17— ~ 565,000 14200
tenderer is bound to comply with the terms and 2 Construction of Camp shed at
conditions in force, besides the conditions that will be Oolassery Oru on Athirappilly Range

framed by the Government in future in connection with during 2016-17— " 12,00,000 30,000

this tender. Tender documents and schedules are available
in the website www.etenders.kerala.gov.in. The Earnest
Money Deposit and tender cost of for the tender should

3 Construction of Camp shed at
Odangayam in Vazhacha Range

be submitted through the Internet online banking of SBT during 2016-17— "~ 12,00,000 30000
or through NEFT for other banks. For submission of 4  Construction of Camp shed at
tenders visit the website www.etenders.kerala.gov.in. Swapnamudi in Sholayar Range

All bid/tender documents are to be submitted online during 2016-1/— 12,0000 30000
only and in the designated Online cover(s)/envelope(s) on 5 Construction of Camp shed at
the www.etenders.kerala.gov.in. website and tenders Neelappara (Mechappilly) in  Sholayar
submitted manually/through post will not be entertained. Range during 2016-17— ~ 12,00,000 30,000
Late tenders will not be accepted. 6 Construction of Camp shed at

Online tenders/bids are to be accompanied with a Kundoormedu in Charpa Range during
preliminary agreement executed in Kerala Stamp Paper 2016-17— * 12,00,000 30,000

worth ~ 200. Tenders/bids received online without the
scanned copies of relevant documents, preliminary
agreement, scanned copies of registration certificate

7 Construction of Bachelor Quarters
at Vazhacha in Charpa Range during

i , 2016-17— ° 44,50,000 50,000
attested by E.E. etc. will not be considered and shall be
summarily rejected. Any further clarification on this tender Cost of tender form— * 1.200 + VAT for SI. No. 1
can.be obftamed from NIC/the e-tender He_lpd%k r_1umber * 1,800 + VAT for SI. Nos 2to 6 and * 6,700 + VAT for
available in the www.etenders.kerala.gov.in website and 3. No. 7
from the office of the Divisional Forest Officer, Vazhachal I
Division, Chalakudy during the office hours. The details Type of Contracto—A, B, C & D for Sl. Nos. 1 to 6

regarding e-Payment (Bidder's Bank Account No. where and A, B & C for Sl. No. 7.
he/she is having core banking facility and email ID)
should be submitted along with the tender. Tenders
without these details will not be accepted. Technical bid

Date and time from which tender forms will be
available in the website—28-3-2017 at 11 a m.

and financial bid shall be submitted in their respective Date and time upto which tenders will be received—
designated online covers. 3-4-2017 upto 5 p. m.

The Forest Department will not be responsible for Date and time for opening of tender—7-4-2017
any inconvenience or loss to the Bidder while uploading/ allam.

downloading the bid. Period of completion—30 days for Sl. No. 1,

The successful tenderer should execute an agreement 3 Months for Sl. Nos. 2 to 6 and 8 Months for SI. No. 7.
in the prescribed format in a Stamp Paper worth ~ 200. If
the notified date of tender happens to be a holiday, or if
it is not possible to open the tender due to technical
reasons, the tender will be opened on the very next
working day. Undersigned reserves all rights for

Further details can be had from the Office of the
Divisional Forest Officer, Vazhachal Division, Chalakkudy,
(Phone (0480-2701713) during office hours.

Office of the Divisional

cancelling any work at any time without further intimation. Forest Officer
All other existing cgndltlon r.elated to ejtenderlng of Vazhachal Division, N. RakEsH,
Kerala PWD/Forest will be applicable for this tender also. Chalakkudy. Divisional Forest Officer.
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PALAKKAD DIVISION
E-TENDER NOTICE
[No. 15/2016-17 to 19/2016-17]

No. D-718/2017. 23rd February 2017.

Online tenders are invited from reputed firms for the “Supply, Installation, Testing and Commissioning of Solar
Fencing" for use in Kerala Forest Department by Chairman/CEO Palakkad FDA. The Solar Fencing should conform to the
technical standards and specifications detailed in Annexure A attached to this notice. Tender documents and schedules
are available in the website: www.etenders.kerala.gov.in. The Earnest Money Deposit and tender fee should be submitted
through the Internet online banking of SBT or through NEFT for other banks.

All Bid/Tender documents are to be submitted online only and in the Designated Online Cover (s)/Envelope (s) on
the www.etenders.kerala.gov.in Websiste and tenders submitted manually/through post will not be entertained. Late
tenders will not be accepted.

Tender
q. Length in PAC EMD Fee
No. Tender No. and Name of work Kilometer (" in Lakhs) (2.5%) (Including
(approxi.) () VAT)
()
1 15/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Dhoni to Korma under Olavakkode Range 3Km. 540 13500 1134
2 16/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Cheekuzhy to Elichiram under Waayar
Range 2 Km. 360 9,000 76
3 17/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Anakkal to Kalliyara under Walayar Range 10 Km. 1800 45,000 2625
4 18/2016-17—Construction of New Solar Power Fencing
(5 Strands) around Chavadippara Tribal Colony under
Walayar Range 2 Km. 360 9,000 76
5 19/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Mundur to Kattikallu under Olavakkode
Range 7 Km. 1260 31,500 2625

Period for completion—Within 60 days from the date of agreement.
Mode of Payment—Online.

Place to be delivered—Dhoni to Korma, Cheekuzhy to Elichiram, Anakkal to Kalliyara, Around Chavadippara Tribal
Colony and Mundur to Kattikallu areas under Palakkad Forest Division.

Date and time from which the tender will be available in the website—13-3-2017 at 11 a. m.
Last date and time for receipt of tender (Closing of tender)—22-3-2017 at 5 p. m.
Tender opening date and time—27-3-2017 at 10.30 a. m.

The length in Kilometers mentioned above is approximate. The KFD will be at liberty to increase or decrease the
length/work to be done or may decide not to execute the work at all.

Online tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp paper worth
" 200. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement, will not be
considered and shall be summarily rejected. Any further clarifications on this tender can be obtained from NIC/the
e-tender Help desk number available in the www.etenders.kerala.gov.in website and from the office of the Chairman/CEO
Palakkad FDA and Divisiona Forest Officer, Palakkad during the office hours. The details regarding e-Payment (Bidder’'s
Bank Account No. where he/she is having core banking facility and email id) should be submitted along with the tender.
Tenders without these details will not be accepted. Technical bid and financial bid shall be submitted in their respective
designated online covers.
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The Forest Department will not be responsible for any inconveniences or loss to the Bidder while uploading/
downloaling the bid.

The rate/Kilometre and the rate for annual Maintenance contract beyond the warranty period are to be quoted

separately.

ANNEXURE A

Specification of Solar Fencing

The Scope of work' includes Supply, installation, testing, commissioning of solar power fencing systems.

The basic parameters for fencing will be as following:

1L Maximum distance between two sections posts 150 Mtr.
2 Distance between two intermediate posts—6 Meters.

3 Nos. of lines of wire 5 Nos.

4 Height of the fence 7 Feet.

4. No. Name of location, Village Range, Division Tentative length
1 Dhoni to Korma, Puduppariyaram | Olavakkode, Palakkad 3 Km.
2 Cheekuzhy to Elichiram.

Akathethara and Malampuzha | Walayar, Palakkad 2 Km.

Anakkal to Kalliyara, Malampuzha Il Walayar, Palakkad 10 Km.
4 Chavadippara Tribal Colony,

Pudussery East Walayar, Palakkad 2 Km.
5 Mundur to Kattikkallu,

Puduppariyaram 11 Olavakkode, Palakkad 7 Km.

The scope of work shall also include the following:

A. Supply, installation, testing and commissioning
Collection of all relevant data at the proposed site which is necessary for proper designing, layout,
installation and successful commissioning of the system.

Preparation & submission of realistic and pragmatic engineering designing of all the necessary device/
components and sub-systems that is required for systems. This shall have to be carried out in accordance
with the collected field data and general technical requirements/specifications.

The design details should clearly indicate the number of wire/lines, distance between wires/lines, number of
sections, number of posts, number of corners, number pull through posts, number of intermediate posts and
other accessories and justification of the effectiveness of the fencing against each animal to be controlled.

The following drawings should be submitted with technical bid part-1.
(@ A section between two intermediate posts
(b) Section post
(¢) Corner post
(d) Gate including both posts showing all the lines, wires and accessories to be fixed.
(6) Grouting details of posts.

Supply and transportation of all required materials, components, devices, sub-systems and components of
Solar fences to the site and arrangements of safe-keeping and storing them at site.

All the civil works related with installation, commissioning of systems.
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7. Arrangement of all the material, labour, tools and plants etc. required for proper completion and successful
implementation of projects
8 To provide all essential documents and manuals, clearly explaining the operation and maintenance and trouble
shooting of various portions of the systems.
9. Toimpart necessary training to the technicians/users in each village during installation and commissioning of
the systems as well as classroom training, after completion of the projects in fault diagnosis and repair.
General Technical Specification
Description Specification Remarks Yes/No
Base Units Pls specify
if better
specification
is quoted
@ ) &) @
Energizer Should be Battery Operated. Switch to high, 1 Must confirm to all

medium and low power settings. Solar panel
option to recharge 12-Volt Battery. Full and
reduced power output terminal.

Auxillary supply provision for 230 V ac

should be there.

Should operate at one/different fences
independently.

Should be capable to energize the length of fence
up to 5 Km. (5 strands) should be suitable for
other requirements of the work.

Each are shal have its own Energizer and
aarming system. Any intrusion/Unwanted
activation of the fence should be suitably
annunciated with audio alarm system.

Operating voltage at 50 K load-10 Kv Maximum.

Other parameters with | K Load Operating
voltage—6.0 -8.0 Kv

At High setting

Olp energy—3.5t0 5 J

Peak current —7.0 - 8.0 Amps.

At High setting

RMS Current—2.4-2.8 Amps.

At High setting

Output Charge — 1.0-1.4 milli-Cal.
At High setting

Fib. Energy —3.5 -4.5 MCA

At High setting

Pulse duration —0.01-3 milli-sec.
Pulse interval—1.1- 1.4 sec.

National and International
Standards of safety and
should not be fetal to
human and animal life.

Safty Standards to be
followed are
BIS 302-2-76
IEC 335-2-76

Registration of the firmin
any Govt. Dept. (Like
Directorate Genera of
Supplies and Disposals etc.)
will be preferred
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Solar PV 37 Watts, 12 Volts rating, with minimum 15 years Must be of good
Modules warranty against manufacturing defects. efficiency, durability and
reliable one should be
from reputed companies
with more than 15 years of
experience in solar panel
manufacturing
Module MS angle, strips and pole 50 NB. Hot clip To suit PV module
stand gavanized to minimum of 30 microns zinc coating
with thickness. Tilted to 15 degrees. To be grouted
post properly
Battery 12 Volts, 120 Ah low maintenance freebattery Must be of from reputed
with 4 year replaceable warranty companies
Lightening Must be capable of diverting stray Lightening. With proper earthling
diverter kit The diverter assembly must be adjustable for system
spark gaps.
Lightning Diverter kit should be as close as
possible to the Energizer.
Adequate earthling to be provided.
Housing box  Made of 16 gauges Gl sheet, painted and fixed Should be capable
with post on 100NB, class B pipe, and must be grouted of housing battery and
energizer.
Accessories
Earthing Must contain earth mixture capable of retaining Should be capable of
system moisture.8-mm. Diameter stainless steel rod non- providing proper earthling
rusting quality of at least 4 feet length to the system
Strain Strain Insulators for End or Corner Posts : UV dtabilized & Rainwaterrun-
Insulastors Made of High quality Industrial Plastic — off should be provided on
Virgin Nylon rated for 15KV UV Sabilized the insulator
Reel Insulators : Made of virgin Polypropylene
plastic rated for 15KV UV stabilized
PP Red Must be of virgin plastic material. UV stabilized.
Insulators Polypropylene orequivalent High tensile
High 2.5 mm. wire dia High tensile wire with minimum To be guaranteed for
Tensile wire  of 230-300 gms./sg.m zinc coated thickness. more than 5 years
UTS 140.5kg/mm2, Break strength of
740 kgs. Zn purity above 99%.
12 gauge 12 gauge wires for binding insulators High quality zinc coating
wire
Wire In suit tightners for proper tensioning of wires
tightners should be made from Al-alloy non-rusting quality
Tension Spring steel capable of taking compression loads.
springs Galvanized.
Joint Positive locking mechanism. Zinc coating of more

clamps

than 25 microns.
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Warning Polyethylene plastic with statutory Yelow with black
Sign boards  colour and signs lettering in local language
Lead out Must be double insulated withstanding 15 KV For under gate and base unit
cable voltages. Inner core wire must be hot dip connection
galvanized
Rope gate Steel rope with handle and spring assembly. Length of rope to suit gate
kit Handle made of polyethylene width
Tool kit Should contain : Wire tightener handle, Twisting
tool, Pliers, Double ended spanner for clamp
tightening
Drop chain 12.5 mm loop size (of 12 gauge M. S. Wire) For rivers and streams
Flood gate Should be capable of automatically cut off the To be used in conjunction
controller current in the drop chains, in case of floods with drop chains
Cut out Should be temper proof & capable of withstanding Provision for switching off
switch high voltage from energizer the power, of a section of
the fence by using a
removable key should be made.
Elephant 2.5 mm dia galvanized iron wire and G. . Clamps For protection of posts from
toupees should be used elephants
Posts
Section/ 50NB Class ‘B’ pipe-8.5 feet long Hot dip
Corner/End/  galvanized to more than 60 microns. Stay support
Pull through  25-mm. diameters with brackets aso hot dip
posts galvanized. Must include fasteners. Posts must
be grouted 1.5 feetin 2 x 2 x 2 feet size PC.C.
in 1:2:4 cement sand & stone ballast
Intermediate  More than 60 microns galvanized ' T ' section post
posts 8.5 feet long 25 x 25 x 3 mm., to be inserted
1.5 feet in ground
Testers
Digital volt Must display fence voltage digitaly up to
meter 12 kv only. Made of non-shocking plastic
Xenon flash Capable of flashing with each pulse to monitor
tube the fence. Must be visible from a distance
of 1000m.
Neon tester Neon light measuring the fence for excellent,

very good, good and poor marking

Other General Technical Requirements

The system should alert the animals or human being by audio alarm as well as laserlights when they come close
to the fence by using proximity sensors.

The system should alert any kind of intrusion through an audio alarm that can be in the vicinity of more than
500 meters, within every second.

The Battery (Reputed Make, maintenance free with a min. of 4 years warranty) along with electronic system will
be kept in a protected place, preferably in a house near the fence.
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Solar PV Module of reputed make will should be used, which can generate the required power at 25 deg. C,
along with Battery. Battery shall provide a backup of 120 Hrs. in the event of complete darkness or solar
power input failure.

Once charged the system should function for 5 continuous days with normal working conditions.
Warning signboards will be placed at every pathway aong the fence.
The tenderer firm shall have-

1 IS0 cetification for Design, manufacture, install, maintaining the power fence for animal control.

2. Test report from any Govt. test laboratory to confirm the required technical specification of
the energizer.

3 Test reports from any reputed test laboratory to confirm the required technical
specification of other major components.

(Attach the attested photocopies of all the above documents).

(Sd)
Divisiona Forest Office, Chief Executive Officer,
Palakkad Division, Palakkad Forest Development
Palakkad. Agency & Divisional Forest Officer.

MANNARKKAD DIVISION
E-TENDER NOTICE
[No. 1/2016-17 to 14/2016-17]
No. D-7392/2016. 4th March 2017.

Online tenders are invited from reputed firms for the Supply, Installation, Testing and Commissioning of Solar
Fencing for use in Kerala Forest Department by Chairman/CEO Mannarkkad FDA. The Solar Fencing should conform to
the technical standards and specifications detailed in Annexure A attached to this notice. Tender documents and
schedules are available in the website: www.etenders.kerala.gov.in. The Earnest Money Deposit and tender fee should be
submitted through the Internet online banking of SBT or through NEFT for other banks.

All Bid/Tender documents are to be submitted online only and in the Designated Online Cover (s)/Envelope, (s) on
the www.etenders.kerala.gov.in Websiste and tenderers submitted manually/through post will not be entertained. Late
tenders will not be accepted.

Tender
q. Length in PAC EMD Fee
No. Tender No. and Name of work Kilometer (" in Lakhs) (2.5%) (Including
(approx.) . VAT)
@ @ ©) @ © ©

1 1/2016-17—Congtruction of New Solar Power Fencing
(5 Strands) from Ummattampaid to Chembuvattakkadu
(Division 2nd) under Attappady Range 3 540 13500 1134

2 02/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Ummattampaid to Chembuvattakkadu
under Attappady Range 2 397 10,000 84

3 03/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Inchikunnu to Vettilachola under Mannarkkad
Range 4 72 18,000 1512
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S

4

©

©®

4

14

04/2016-17—Construction of New Solar Power Fencing
(5 Strands) Vattappara to Inchikunnu under Mannarkkad
Range

05/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Pambanthodu to Cherumala under
Mannarkkad Range

06/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Kuthipuzha to Kalikaddi under
Mannarkkad Range

07/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Anappady to Aanamooli  under
Mannarkkad Range

08/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Kalikaddi to Aanappady under
Mannarkkad Range

09/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Aanakarnam to Varappara under
Mannarkkad Range

10/2016-17—Construction of New Solar Power Fencing

(5 Strands) from Chinnapparamu to Oonthumala under

Agai Range

11/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Chittur to Puliyara under Agali Range

12/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Vachappati to Goonjiyoor under Agali
Range

13/2016-17—Construction of New Solar Power Fencing
(5 Strands) from Chundakulam to Moochikadavu under
Agai Range

14/2016-17—Congtruction of New Solar Power Fencing

(5 Strands) from Noorekkara to Boodichola under
Agai Range

75

540

397

9.00

900

900

1080

540

1350

540

720

397

13500

10,000

22500

22500

22500

27,000

13500

33,750

13500

18,000

10,000

1134

1,80

1,890

1,890

2,268

1134

2835

1134

1512

Period for completion—Within 60 days from the date of agreement.
Mode of Payment—Online.
Place to be delivered—Ummattampaid to Chembuvattakkadu, Inchikunnu to Vettilachola, Vattappara to Inchikunnu,

Pambanthodu to Cherumala, Kunthipuzha to Kalikaddi, Anappady to Aanamooli, Kalikaddi to Aanappady, Aanakarnam to
Varappara, Chinnaparamu to Oonthumala, Chittur to Puliyara, Vachappati to Goonjiyoor, Chundakulam to Moochikadavu,
Noorekkara to Bodichola under Mannarkkad Forest Division.

Last date and time for receipt of tender (Closing of tender)—3-4-2017 at 5 p. m.
Tender opening date and time—10-4-2017 at 10.30 a. m.

Date and time from which the tender will be available in the website—22-3-2017 at 11 a. m.

The length in Kilometers mentioned above is approximate. The KFD will be at liberty to increase or decrease the
length/work to be done or may decide not to execute the work at all.

Online tenderg/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth

* 200. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement, will not be
considered and shall be summarily rejected. Any further clarifications on this tender can be obtained from NIC/the
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e-tender Helpdesk number available in the www.etenders.kerala.gov.in website and from the office of the Chairman/CEO
Mannarkkad FDA and Divisional Forest Officer, Mannarkkad during the office hours. The details regarding e-Payment
(Bidder’'s Bank Account No. where he/she is having core banking facility and email id) should be submitted along with
the tender. Tenders without these details will not be accepted. Technical bid and financial bid shall be submitted in their
respective designated online covers.

The Forest Department will not be responsible for any inconveniences or 1oss to the Bidder while uploading/
downloading the bid.

The Rate/Kilometre and the rate for annual maintenance contract beyond the warranty period are to be quoted
separately.

ANNEXURE A

Specification of Solar Fencing

The scope of work® includes supply, installation, testing, commissioning of solar power fencing systems.
The basic parameters for fencing will be as following:

1L Maximum distance between two sections posts—150 Mtr.

2 Distance between two intermediate posts—6 Metres.
3 Nos. of lines of wire—5 Nos.
4

Height of the fence—7 Feet.

3. No. Name of Location, Village Range, Division Tentative length
1 Ummattampaid to Chembuvattakkadu Attappady 3 Kms
2 Ummattampaid to Chembuvattakkadu Attappady 2 Kms
3 Inchikunnu to Vettilachola Mannarkkad 4 Kms
4 Vattappara to Inchikunnu Mannarkkad 3 Kms
5 Pambanthodu to Cherumala Mannarkkad 2 Kms
6 Kunthipuzha to Kalikaddi Mannarkkad 5Kms
7 Anappady to Aanamooli Mannarkkad 5Kms
8 Kakaddi to Anappady Mannarkkad 5 Kms
9 Anakarnam to Varappara Mannarkkad 6 Kms

10 Chinnaparamu to Oonthumala Agali 3 Kms
ik Chittur to Puliyara Agali 7.5 Kms
12 Vachappati to Goonjiyoor Agali 3 Kms
13 Chundakulam to Moochikadavu Agali 4 Kms
14 Noorkkara to Boodichola Agali 2 Kms

The scope of work shall aso include the following:
A. Supply, installation, testing and commissioning

1 Collection of all relevant data at the proposed site which is necessary for proper designing, layout,
installation and successful commissioning of the system.

2. Preparation & submission of realistic and pragmatic engineering designing of all the necessary device/
components and sub-systems that is required for systems. This shall have to be carried out in accordance
with the collected field data and general technical requirements/specifications.
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3 The designdetails should clearly indicate the number of wire/lines, distance between wires/lines, number of
sections, number of posts, nhumber of corners, number pull through posts, number of intermediate posts and
other accessories and justification of the effectiveness of the fencing against each animal to be controlled.

4.  The following drawings should be submitted with technical bid part-1.

(@ A section between two intermediate posts

(b) Section post

(¢) Corner post

(d) Gate including both posts showing all the lines wires and accessories to be fixed.
(60 Grouting details of posts.

5. Supply and transportation of all required materials, components, devices, sub-systems and components of
Solar fences to the site and arrangements of safe-keeping and storing them at site.

6.  All the civil works related with installation, commissioning of systems.

7.  Arrangement of all the material, labour, tools and plants etc. required for proper completion and successful
implementation of projects

8 To provide all essential documents and manuals, clearly explaining the operation and maintenance and trouble
shooting of various portions of the systems.

9. Toimpart necessary training to the technicians/users in each village during installation and commissioning of
the systems as well as classroom training, after completion of the projects in fault diagnosis and repair.

General Technical Specifications
Description Specification Remarks Yes/No
Base Units Pls specify
if better
specification
is quoted
@ @ (©) (O
Energizer Should be Battery Operated. Switch to high, 1 Must confirm to all

National and International
Standars of safety and
should not be fetal to
human and animal life.

medium and low power settings. Solar panel
option to recharge 12-Volt Battery. Full and
reduced power output terminal.

Auxillary supply provision for 230 V ac Safty Standards to be
should be there. followed are

BIS 302-2-76

|[EC 335-2-76
Should operate at one/different fences

independently.

Should be capable to energize the length of fence
up to 5 Km. (5 strands) should be suitable for
other requirements of the work.

Each area shall have its own Energizer and
alarming system.  Any intrusion unwanted
activation of the fence should be suitably
annunciated with audio alarm system.

Registration of the firm in
any Govt. Dept. (Like
Directorate Genera of
Supplies and Disposals etc.)
will be preferred.
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Operating voltage at 50 K load-10 Kv Maximum.
Other parameters with 1 K Load
Operating voltage—6.0 -8.0 Kv
At High setting
Olp energy—3.5t0 5 J
Peak current —7.0 - 8.0 Amps.
At High setting
RMS Current—2.4-2.8 Amps.
At High setting
Output Charge — 1.0-1.4 milli-Cal.
At High setting
Fib. Energy —3.5 -4.5 MCA
At High setting
Pulse duration —0.01-3 milli-sec.
Pulse interval—1.1- 1.4 sec.
Solar PV 37 Watts, 12 Volts rating, with minimum 15 years Must be of good
Modules warranty against manufacturing defects. efficiency, durability and
reliable one should be
from reputed companies
with more than 15 years of
experience in solar panel
manufacturing
Module MS angle, strips and pole 50 NB. Hot dip To suit PV module
stand gavanized to minimum of 30 microns zinc coating
with thickness. Tilted to 15 degrees. To be grouted
post properly
Battery 12 Volts, 120 Ah low maintenance freebattery Must be of from reputed
with 4 year replaceable warranty companies
Lightening Must be capable of diverting stray Lightening. With proper earthling
diverter kit The diverter assembly must be adjustable for system
spark gaps.
Lightning Diverter kit should be as close as
possible to the Energizer.
Adequate earthling to be provided.
Housing box  Made of 16 gauges Gl sheet, painted and fixed Should be capable
with post on 100NB, class B pipe, and must be grouted of housing battery and
energizer.
Accessories
Earthing Must contain earth mixture capable of retaining Should be capable of
system moisture.8-mm. Diameter stainless steel rod, non- providing proper earthling
rusting quality of at least 4 feet length to the system
Strain Strain Insulators for End or Corner Posts : UV dabilized & Rainwater run-
Insulastors Made of High quality Industrial Plastic — off should be provided on

Virgin Nylon rated for 15KV UV Sabilized Reel
Insulators : Made of Virgin Polypropylene
plastic rated for 15KV UV stabilized

the insulator
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PP Red
Insulators

High
Tensile wire

12 gauge
wire

Wire
tightners
Tension
springs

Joint
clamps

Warning
sign boards

Lead out
cable

Rope gate
kit
Tool kit

Drop chain

Flood gate
controller

Cut out
switch

Elephant
toupees

Section/
Corner/End/
Pull through

posts

Must be of virgin plastic material.
Polypropylene or equivalent

2.5 mm. wire dia High tensile wire with minimum
of 230-300 gms./sg.m zinc coated thickness.
UTS 140.5kg/mm2, Break strength of

740 kgs. Zn purity above 99%.

12 gauge wires for binding insulators

In suit tightners for proper tensioning of wires
should be made from Al-alloy non-rusting quality

Spring steel capable of taking compression loads.
Galvanized.

Positive locking mechanism. Zinc coating of more
than 25 microns.

Polyethylene plastic with statutory
colour and signs

Must be double insulated withstanding 15 KV
voltages. Inner core wire must be hot dip
galvanized

Steel rope with handle and spring assembly.
Handle made of polyethylene

Should contain : Wire tightener handle, Twisting
tool, Pliers, Double ended spanner for clamp
tightening

12.5 mm loop size of 12 gauge M. S. Wire

Should be capable of automatically cut off the
current in the drop chains, in case of floods

Should be temper proof & capable of withstanding
high voltage from energizer

2.5 mm dia galvanized iron wire and G. |. Clamps
should be used

Posts

50NB Class ‘B’ pipe-8.5 feet long Hot dip
galvanized to more than 60 microns. Stay support
25-mm. diameters with brackets also hot dip
galvanized. Must include fasteners. Posts must
be grouted 1.5 feetin 2 x 2 x 2 feet size PC.C.
in 1:2:4 cement sand & stone ballast

UV dstabilized.
High tensile

To be guaranteed for
more than 5 years

High quality zinc coating

Yellow with black
lettering in local language

For under gate and baseunit

Connection

Length of rope to suit gate

width

For rivers and streams

To be used in conjunction
with drop chains

Provision for switching off

the power, of a section of

the fence by using a
removable key should be made

For protection of posts from

elephants
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Intermediate = more than 60 microns galvanized T’ section post
posts 8.5 feet long 25 x 25 x 3 mm., to be inserted

1.5 feet in ground
Testers
Digital volt Must display fence voltage digitally, up to
meter 12 kv only. Made of non-shocking plastic
Xenon flash Capable of flashing with each pulse to monitor
tube the fence. Must be visible from a distance
of 1000 m.
Neon tester Neon light measuring the fence for excellent,

very good, good and poor marking

Other General Technical Requirements

The system should alert the animals or human being by audio alarm as well as laserlights when they come close
to the fence by using proximity sensors.

The system should alert any kind of intrusion through an audio alarm that can be in the vicinity of more than
500 meters, within every second.

The Battery (Reputed Make, maintenance free with a min of 4 years warranty) along with electronic system will
be kept in a protected place, preferably in a house near the fence.

Solar PV Module of reputed make will should be used, which can generate the required power at 25 deg. C
along with Battery. Battery shall provide a backup of 120 Hrs. in the event of complete darkness or solar
power input failure.

Once charged the system should function for 5 continuous days with normal working conditions.

Warning signboards will be placed at every pathway aong the fence.

The tenderer firm shall have—

1 IS0 cetification for Design, manufacture, install, maintaining the power fence for animal control.

2 Test report from any Govt. test laboratory to confirm the required technical specification of

theenergizer.

3 Test reports from any reputed test laboratory to confirm the required technical

specification of other major components.

(Attach the attested photocopies of all the above documents).

Divisiona Forest Office,
Mannarkkad Division,

Aranyakam,
Mannarkkad.
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G080, ollMd-679 329.

n-ea0lod: dfo-nlbrn.for@keralagov.in,
dfo.nilamburnorth@gmail.com

GaN06M MMUA@: 04931 220232.

000lemi Gano0qy &0an’lavd,

aslessal eowsmi, aloensms,

2ela)0o &lal, ¢80

-on0l@d: vazhikkadavurangeforestoffice@gmail.com
GaN06M MMUAB: 04931 275322,

e00lemi Gano0qy &0anlavd,
mleimyd eodemi,

mleimyd Galoqy, oelajjoo &lel,

GH0Bo, ollad-679 329

-oa0le3: rangeforestofficernbr@gmail.com

GaN06M MMUA@: 04931 220005.

No. A1-1255/2016. 4th March 2017.

The following quantities of Acacia Butt End dumped
at Kariam Muriam and Marutha Dumping Depot in
Vazhikkadavu Range and Acacia Timber dumped at
Valluvassery Dumping Depot in Nilambur Range under
Nilambur North Division are put up for by e-auction sae
on 30th March 2017. Re-auction of unsold materids will be
held on 25th April 2017. Those who registered for auction
with MSTC Company only can have the right to
participate in e-auction. Further details can be had from
the website : www.mstcecommerce.com or 09946473645.
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SCHEDULE

Depot Items

Kariam, Muriam Acacia Butt End 557  49.001 m?®
& Marutha
(Re-auction)

Number Quantity

Acacia Timber—
| & I

The sale will be subjected to the conditions notified
in the e-auction notification and the general sale
conditions vide Notification No. Pro.(4) 29243/2013 dated
21-8-2014 of Additional Principal Chief Conservator of
Forests (Protection), Thiruvananthapuram published in
Kerala Gazette No. 36, Volume 111, Part 111 dated 16-9-2014,
Notification No. Pro. (4)-29243/2013 dated 17-10-2014 of
Additional Principal Chief Conservator of Forests
(Protection), Thiruvananthapuram published in Kerala
Gazette No. 43, Volume IIl, Part 11l dated 4-11-2014 and
Notification No. Pro.(4) 29243/2013 dated 3-2-2015 of
Additional Principal Chief Conservator of Forests
(Vigilance), Thiruvananthapuram published in Kerala
Gazette No. 8, Volume IV, Part |11 dated 24-2-2015.

Valluvassery 21 30436 m?

The Divisional Forest Officer, Nilambur North
reserves all the right to exclude any class or quantity
Acacia Butt end & timber shown in the schedule above
for sale. EMD amount of ~ 25,000 for Participating
e-auction can be remitted through e-treasury online
payment system or by DD to DFO, Nilambur North
Division before 6 p. m. on the previous day of the
e-auction. The buyer registration number has to be
mentioned while paying the EMD. Only the registered
customers who will submit the EMD will be able to
participate against the eligible lots in
e-auction. If the sale value of bid materials is not paid
within the specified time period against any of the bid lot
by the H1 bidder, the EMD will be forfeited.

The successful bidder, 35% of the bid value, after
adjusting the EMD already remitted, shall be paid within
7 working days of issuance of acceptance letter. The
mode of payment is through e-treasury of Government of
Kerala or Demand Draft (DD) drawn in favour of Range
Forest Officer, Vazhikkadavu/Nilambur Range payable at
State Bank of Travancore, Nilambur Branch or by cash in
Sub Treasury, Nilambur. If any amount is charged by
bank for clearing the Demand Draft, the same shall be
borne by the bidder himself.

If any modifications or change in the sale conditions
are intimated by the Additional Principal Chief
Conservator of Forests (Protection), Thiruvananthapuram,
that will also be applicable to this e-auction sale and it
will be informed to the bidder before e-auction. The
undersigned reserves the right to alter the quantities of
the materials mentioned in the above schedule or to
cancel the e-auction of any materials without further
notice.
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Further particulars can be had from the Divisional
Forest Officer, Nilambur North Division, Nilambur,
Malappuram Didtrict, Kerala, Pin-679 329.

e-mail: dfo-nlbrn.for@kerala.gov.in,
dfonilamburnorth@gmail.com
Phone: 04931 220232

The Range Forest Officer, Vazhikkadavu Range,
Malappuram District, Keraa.

e-malil: vazhikkadavurangeforestoffice@gmail.com
Phone: 04931 275322

The Range Forest Officer, Nilambur Range,
Malappuram District, Keraa.

e-mail: rangeforestofficernbr@gmail.com
Phone: 04931 220005

Office of the Divisional (=d.)

Forest Officer, Divisional Forest Officer.
Nilambur North Division, (For and on behalf of the
Nilambur. Governor of Kerald)
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No. D-7759/16. 8th March 2017.

Separate, sealed competitive tenders are invited from
the registered PWD contractors for the following works in
South Wayanad Forest Division, Kalpetta during 2016-17.

Tender forms will be issued from the office of the
Divisional Forest Officer, South Wayanad Division Office
up to 29-3-2017, 1 p. m. and will be received upto
2.30 p. m. on 29-3-2017. The received tenders will be
opened at 3.30 p. m. on 29-3-2017 by the Divisional
Forest Officer, South Wayanad Division, Kalpetta or by
any other officer duly authorized by him in the presence
of the tenderers or their authorized representatives who
are present at the time of opening tenders.

Name of work and estimate cost—Renovation work of
Type Ill quarters in Kottapady section at Panchamikunnu
of Meppady Range of South Wayanad Division during
2016-17— ° 2.20 lakhs.

Earnest Money Deposit— = 5,500.
Cost of tender form— " 500 + VAT.

Period of completion of work—3 months.

If the tender could not be conducted due to any
technical or unexpected reasons or persons not
purchased tender forms also, on the above date, tenders
for the above work will be conducted on 30-3-2017 at the
same time and if the tender could not be conducted
on 31-3-2017.

Only the qualified contractors having sound financial
and other technical backgrounds are expected to
participate in the tender. The work shall be completed
within the specified time limit. The contractors are directed
to follow the rules specified in form 83.

Tender forms can be had from the office of the
undersigned on direct remittance of cost of tender form or
through money order along with the Registration Cards.
Value of the forms once realized will not be refunded at
any cost. EMD for the work should be made through
Demand Draft drawn from any nationalized bank in favour
of the Divisional Forest Officer, South Wayanad Division,
Kalpetta and payable at Kalpetta. Tenders without
adequate EMD, incomplete, defective or belated tenders
will be summarily rejected. The undersigned reserves the
right to reject any tender without assigning any reason
thereof. The Co-operative Societies, rendering the tenders
should produce consent letter to participate in the tender
and valid relevant certificate issued by the Registrar of
Co-operative Society. They are also directed to produce
true copies of relevant orders exempting them from
remittance of EMD/Security along with the tenders if any.
Otherwise they will have to remit EMD/Security applicable.

Each and every tender should accompany preliminary
agreement in stamp paper worth = 200 (Rupees Two
hundred only) duly signed by the tenderer. Tenders
without this preliminary agreement in stamp paper will
also be rejected even at the time of opening the tenders.
All the relevant rules, regulations, conditions etc.
prevailing in PWD and Forest Department in respect of
tenders will be applicable to this tender notification also.

Office of the Divisional
Forest Officer,

South Wayanad
Division, Kalpetta.

(&d)
Divisional Forest Officer.
(For and on behalf of the
Governor of Kerala)
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